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TRAINING SESSION ON IMPORT REGULATIONS OF INDIA

SCHEDULE

24 WEEKS SESSION (24 HOURS) CERTIFICATE COURSE

3 SEPTEMBER 2021- 12th NOVEMBER 2021
EVERY FRIDAY - 15.00 HRS-18.00 HRS

MODE OF COURSE

ONLINE

COURSE TYPE

3-HOUR SESSION IN A WEEK WITH TOTAL 12 SESSIONS

FACULTY

FSSAI OFFICIALS

FEES

3 8000/- PER PARTICIPANT
GST NOT APPLICABLE
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PROGRAM OBJECTIVE

* Develop competence in the food import
ecosystems in FSS Import Regulations

* Ease of importing and clearance activities

* Opprtunities to learn from peers with varied
backgrounds

LEARNING OUTCOMES

* Understand the basic requirements you need to
fulfill when importing to India

* Have actionable and case study examples on how
to make a product compliant to standards and
laws

* Understand the jungle and maze of Indian Food
regulations & legislations

* Know how to fill out e documents, self-
declarations and issuing certificates as required

through the FICS

CVIA CGM_

sonty nes
% keny

CMA CGM



TRAINING SESSION ON IMPORT REGULATIONS OF INDIA Page 4

PROGRAM STRUCTURE

WEEK TOPIC

1 Introduction to FSSAI & Imports
Food Import Clearance Process

2 Guideline related to labelling requirements

3 Licensing for food import

4 Food import, clearance for a specific purpose

5 Visual inspection/ Laboratory sample and
analysis of food/ NOC

6 Scheme for risk-based food import clearance
Prohibition and restriction on imports

7 Retest and review procedure

Different forms and their importance
8 Demonstration on FICS & Do’s and Don'ts

COURSE CO-ORDINATORS

Dr. K. U. Methekar

Depu’ry Director,
FSSAI (WR)

Mr. Irmia Katamgari

Assistant Director(Technical),

ITCFSAN- FSSAI

Email: academic.itcfsan@gmail.com

executive.itcfsan@gmail.com
Mobile: 86938 99759
99203 0098¢€



TRAINING SESSION ON IMPORT REGULATIONS OF INDIA

ITC-FSAN is a unique training facility that is a testimony for an
international collaborative effort exemplifying the importance of
partnerships and collaborations. The centre is established through an
alliance between food regulatory bodies of India - viz, Food Safety and
Standards Authority of India (FSSAI) and Export Inspection Council
(EIC) - and Global Food Safety Partnership (GFSP), an initiative of the
World Bank. The alliance marks the coming together of prominent
stakeholders with a purpose to ensure global safety and nutritional
quality of food in the supply chain.




